
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
O.A. No.2270/2018 

 
Friday, this the 1st day of June 2018 

 

Hon’ble Mr. V. Ajay Kumar, Member (J) 
Hon’ble Mr. Uday Kumar Varma, Member (A) 

 
Babli d/o Sh. Dharam Pal 
Age 37 years 
Category OBC 
Applied for: TGT, Social Science, Female (10/10) 
Roll No.1012043 
r/o H.No.RZ-67, M Block 
New Roshan Pura, Nazafgarh, Delhi – 43 

..Applicant 
(Mr. Sachin Kumar Jain, Advocate) 
 

Versus 
 

1. Delhi Subordinate Service Selection Board 
 Through its Chairman / Secretary 
 FC-18, Institutional Area 
 Karkardooma, Delhi – 110 092 
 
2. Govt. of NCT of Delhi 
 Directorate of Education 
 Old Secretariat Building 
 Vidhan Sabha, Delhi – 110 054 

 ..Respondents 
 

 

 
O R D E R (ORAL) 

 
Mr. V. Ajay Kumar, M (J): 

 
Heard learned counsel for the applicant.   

2. It is submitted that the applicant participated in the selection process in 

pursuance of Advertisement No. 01/2010 issued by the respondents for selection 

to the post of TGT (SST) Female, Post Code-10/10 under OBC Category and 

secured 73 marks i.e., more than the cut off marks of 70 for the said post.  

However, it is further submitted that though the respondents have declared 
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result of all others but have not declared the result of the applicant in any 

manner.  Applicant made number of representation including Annexure A/5 

dated 07.05.2018 ventilating her grievances to the respondent no. 1, DSSSB.  

However, no orders have been passed thereon till date. 

3. In the circumstances, the instant OA is disposed of at the admission stage 

itself, without going into the merits of the case by directing the respondents to 

consider the representation of the applicants and to pass appropriate reasoned 

and speaking orders thereon within thirty days from the date of receipt of a 

certified copy of this order, in accordance with law.  No costs.   

4. Till then, one post of TGT (SST) Female, Post Code-10/10 under OBC 

category in Advertisement No. 01/2010 shall be kept unfilled, if all the vacancies 

notified have not yet already been filled. 

 Let a copy of the OA, be enclosed to this order. 

 

( Uday Kumar Varma )                ( V. Ajay Kumar ) 
        Member (A)                Member (J) 
 
/ns/ 

 

 

 


